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1889 (SAKA) retrenchment of 2348

Defence Workers (C AN
of the post of water carricrs and re-
duction in the scale of sweepers av ho-
rised in the establishments of Army
Units and formations. These decisions
were incorporated in  Government
orders issued on the 13th August
1966.

2. Representations were received by
the Ministry of Defence In Oclcher

posts. Necessary instructiont in
repect were ulu.donthetmhm
ber 1866.

3. As a result of further discussions
between the Defence Minister ang the
represeniatives of the Indian National
Defence Workers Federation on the
28th March 1987, Government decided
that the implemantation of their orders



